75 Whritten Answers

THE DEPUIY MINISTER IN THER
MINISTRY OF  INFORMATION AND
BROADCASIING (SHR1 DHARAM BIR

SINHIA) (a) Stafl cars ot the Press Infor
mation Bureau were requisitioned for ofli-
ctl use of Muusters and officers of the
Ministiv 38 tmes m 1 during one year
vetween Julv 1972 to June 1973

() No Sir The entries 1 the log books
were anvariabhy signed by ofhaals of the
Ministrs

(c) Tifty two vehicles, out of which three
vehicdes belong to the Ministry

Non supp’s of Answer to a Question to a
Press Cortespondent

1,77 SHRI SUHRID MUL1 ICK CHOU
DHURY Will the Minister of INTORMA
TION AND BROADCASTING Dbe pleased
to state

(a) whether she has received 1 Ictter from
Dr  Mathew Kurian M P complaining
aguinst the non supply of the answer to a
question to Press Corresponuents by the PIB
during the Fighty fourth Session of the
Rajva Sabha

(b) whether investigations into this com
plunt have been completed, and

(¢) il so the result thcreof?

IHE DEPUTY MINISTER IN THI
MINISTRY OF INTORMATION AND
BROADCASIING (SHRI DHARAM BIR
SINHA) (@) Yes Sir

(b) and (c) Dctailed nvestigations have
buen made 1n the matter a decision 1n the
mairter 18 however still to be taken

1,78 the 29th

197, ]

[Lransfery d to August

Indictment of an IAS Officer

1379 SHRI B R MUNDA Wil the
PRIMF MINISTFR be pleascd to state

(4) whether 1t 1s 2 fact thit Shi:r Rim
Chandra smh1 1AS  Armeultinal Produc
ton {omnissioner  Govarnment of Bihar
wis mdiced by g Commission ot Fnquiry

pred d_over by a retired _ Iudaa

£ sl

[RAJYA SABHA]

to Questions 76
(b) whether 1t 15 a fact that the Govern
rnt f Bihar bhave wntten to Central

Goverr ment of India o take action against

hun

(¢) 1 the answar to patt (a) and (b) above

be 1n ffirmative  what acuion Government
propos to take against Shii Ram Chandra
Sinha?

111 MINISTER Ol STATEF IN THI

WiINIS TRY OF HOME AFFAIRS AND IN
THF DEPARTMENT OI' PFRSONNFI
(SHRT RAM NIWAS MIRDHA) (a) Yoo
S1i

(by a1d (¢) 1be Government ol Bihar has
intima ed that the case 15 under the con
tlavy on of (hat Government

Rosoits on demise of Shrt Mohan
humaramangalam

1350 SHRI SUHRID MULLICKR CHOW
DHURY Wil the Mumster of INFORMA
IION AND BROADCASIING be pleased
to stale

(Y vadhua Govanment s attention  has
been cwawn to t serws of reports and coy
respor Irnee o recent ssues of the CGUR
RENL wed v of July 1973 regardimng fete
ing of a group of newspapermen by the
Picss Information Burteau in Delhi on the
mourning diy following Shri Mohan kuma
timaagalam s demise,

(b) whetha an official  complamnt was
lolged with the Press Council against the
ncws magazie for publishing baseless news
and 1t not the reasons therefo and

(&) whetha the  reports o the weckhly
dongwrth the comments ot the Union Goy
aument will be plued on the Lable of the

Housc

PHI DFPUIY MINISIER IN T'H1
MINISIRY O INTORMATION  AND
BROADCASTING (SHRI Dy ARAM BIR
SINHAY () Yo Sn Govanment haye

note U othat the Prcss Information Burcan
h d p ovdad 1 lunah o stoup of journa
st on June 1197, when tha 1sembled
m Dclhn ban, wnducted v 1 jom
i Lo vistt catun projects m gl Soutlr Lhis

to




